379 Re. Point of Order

Shri Rane (Buldana): Shri Hathi is
just now going to make a statement
in the Rajya Sabha on this very sub-
ject. He will be taking two to three
minutes to come to this House.

Mr, Speaker: I will wait. When
he comes 1 will take it up.

Shri Nath Pal (Rajapur): I did not
quite follow.

Mr. Speaker: Let Mr. Hathi come
wund I will take up your motion at that
time.

RE. POINT OF ORDER (Query)

Shri D. C. Sharma ° (Gurdaspur):
Bir, on a poift of order. T sent =&
Btarred Question on this very subject
to the Lok Sabha and I got the reply
from the Lak Sabha Secretariat that
“we cannot admit your question noted
above as it attracts the provisions of
«clause 7 of rule 41(2), of the Rules of
Procedure and Conduct of Business in
the Lok Sabha". I again wrote to
the Lok Sabha why my question had
been disallowed. But today, I find
that a Calling Attention Notice on
the same gubject has been admitted, I
cannot imagine that there can be two
different rules; one set of rules for
some Members and another set of
rules for some other Members.

Mr. Speaker: Order, order. That
sort of reflection should not be made:
that there are different rules for diff-
erent persons. I take strong objection
to that. I cannot tolerate it. There
ought to be some Timit.

Shri D. C. Sharma: Here is the
question . . .

Mr, Speaker: Let me examine it,
and I will then answer it. If he is
not satisfled, then he can raise that
-objection,

Bhri D. C. Sharma: Here is a Call-
ing Attention Notice
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Mr, Speaker: 1 will look into the
papers. I would request the hon.
Member to just 'meet me and we will
discuss it. I will see how it-has been
disallowed.

Bhri Mohammad Elas (Howrah): 1
had also sent a Calling Attention
Notice in respect of Andamen and
Nicobar Islands. I have not been in-
formed whether it has been admitted
or not.

Mr, Speaker: I will send the infur-
mation. He might sit down,

Shri D. C. Sharma: What is the re-
ply to my point of order, Sir?

‘Mr. Speaker: There is no point of
order. 1 will examine it.

Shri D. C. Sharma: There is a point
of order. I have got this.

Mr, Speaker: I have said I will get
it examined, What further can I say?
1 cannot remember all the facts.

Shri Harl Vishnu Kamath (Hoshan-
gabad): The Home Minister is here
now. Shri Hathi has not come.

Mr. Speaker: Shri Hathi has to
come. Shri P, C. Boroah.

12,04 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED INTRUSION OF CHINESE PATROL
INTO SIKKIM

Shri P. C, Boreosh (Sibsagar): Un-
der Rule 197, I call the attention of
the Minister of Defence to the fol-
lowing matter of urgent public impor-
tance and I request that he may make
a statement thereon:

“The reported intrusion by a
Chinese patrol into Sikkim on the
27th August, 1964."
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The Minister of Defence Production
in the Ministry of Defence (Shri A. M.
Thomas): Mr. Speaker, Sir, it is a
fact that a Chinese patrol intrduded
into Sikkim on 27th August 1964
At 6.30 pm. on that day, a Chi-
nese patrol of three men was seen
at a place 150 yards inside Sikkim.
The place is about 900 yards north=-
west of Nathu La and about 14 miles
north-east of Gangtok. An Indian
patrol was sent immediately to investi-
gate and to intercept the Chinese
patrol but the latter withdrew into
darkness across the border on geeing
the Indian patrol. A protest has been
lodged with the Chinese Government
about this intrusion,

On the same evening at about 7.18
pm., our troops at Nathu La saw a
powerful light falling on a hill feature
in Tibetan territory about 500 yards
north of Nathu La.

A white tent and 20 yaks were seen
for the first time on the other side
near Nathu La.

Some other Chinese activity was
also noticed earlier. In June, our
patrol at Tengkarla (11 miles east
north east of Chunthang) observed
two bunkers and three Chinese sold-
iers in blue uniforms, about a mile
away on the other side of the border.
Recently on 20th August one that-
ched hut, four stone pillars and two
bunkers were seen gbout a mile away
from the border, about 17 miles east of
Gangtok.

The Chinese have been concentrat-
ing their troops and developing com-
munications and air-flilds all along the
Indian borders. They are consolidat-
ing their positions and improving
their logistic capacity.

Shri P, C. Borooah: May 1 know
whether the Central Government have
lodged any protest against this intru-
sion with China ang if not, whether
the Sikkim Maharaja’'s declaration to
establish independent foreign relations
has encouraged the Chinese to make
this intrusion into Sikkim?
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Shrl A. M. Thomas: It is well-
known that under the Anglo-Chinese
Convention of 1890 between Great
Britain acting for the Government of
India gnd China, the boundary bet-
ween Sikkim and Tibet is clearly re-
cogniseq by both sides and it is the
responsibility of the Government of
India to safeguard that border and
also the integrity and independence of
Sikkim,

Shri Harl Vishnu Eamath (Hoshan=
gabad): We have also got the 19049 or
1850 treaty.
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8hrl A. M, Thomas: I may add that
a protest note had been lodged on
the 5th September. We have referred
to this incident and we have said that
we consider this intrusion with great
concern and we also consider that this
intrusion is a calculated violation of a
well-recognised boundary. We have
lodged a strong protest note.
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of course, strengthened our forces
on that side and we are taking all
precautions.
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Shri A. M. Thomas: I have stated
that a Chinese patrol of three men
was seen at a place 150 yards inside
Sikkim. This place is about 9800
yards north-west of Nathu La and
about 14 miles north-east of Gangtok.
That is the correct position.
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Mr. Spetker: Would the hon.
Minister give the distances again?

Shri A. M, Thomas: Yes, Sir. The
intrusion has taken place at a place
150 yards inside Sikkim, so that there
has been intrusion into Sikkim terri-
tory. That place is about 900 yards
north-west of Nathula which is in
Sikkim and also about 14 miles north-
east of Gangtok. I do not think there
is any discrepancy.

Mr. Speaker: There is no discre-
pancy at all,
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Shri A. M. Thomas: I may state...
(Interrupiion). I do not understand
the use of these interruptions and ex-
citement. The intrusion has been
from Chumbi Valley. There has been
concentration of Chinese troops
in the Chumbi Valley. It is from
Chumbi Valley that the intrusion has
taken place into Sikkim. I have given
the distances. I do not know what
is the discrepancy there. TUnneces-
sary furore is being created.
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Bhri A. M. Thomas: It is 14 miles,
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Shri U. M. Trivedi (Mandsaur):
The obvious discrepancy that has
srisen in his statement is this.
After having admitted that the
Chinese forces or the Chinese intru-
ders were seen 14 miles from Gang-
tok, how does he reconcile this with
the fact that the border from Gang-
tok is 35 miles away? Yet he main-
taing that they had intruded only 150
yards into the Sikikim border. Can
he tell us how these two statements
can be reconciled?
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Shri A. M. Thomas: As ] have al-
ready said, the Chumbi Valley is pro-
truding somewhere into the area of
Bhutan and Sikkim. We can ascer-
tain the situation only after having a
look at the map so that we can know
exactly where the Chumbi Valley pro-
trudes into the area of Sikkim and
Bhutan.

Dr, L. M. Singhvi (Jodhpur): Sir,
would you direct the Minister to give
us a cartographic assistance in the
matter?

Mr, Speaker: I would request the
hon. Member to sit with the Minis-
ter and have a look at the map. Then
perhaps it would be better understood.
Now Shri Kachhavaiya.

Shri U, M. Trivedi: They have in-
truded into our territory. Chumbi for
all practical purposes iz under the
control of India but the narrow.....

Mr. Speaker: Order, order. WITH
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SBhri U. M. Trivedi: It is very im-
portant.

Mr. Speaker: I know that.
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Shri A. M, Thomas: The intrusion
took place on the 27th of August. It
was at 6.30 p.m. on that day that we
saw these three men at a place 150
yards inside Sikkim. Usually, on the
very same day or on the next day we
get information. We have lodged a
protest on the 5th of September after
verifying further facts.
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Shri 8. M. Banerjee (Kanpur):
From the statement of the hon. Min-
ister it appears that the Chinese sold-
iers are concentrating on the Sikkim
border. 1 want to know whether it
is a fact that not only on the Sikkim
border but in the Ladakh area also
they are concentrating troops and
building roads. If it ia true, what
steps have the Government taken to
counteract this offensive? Can they
assure the House that all such offen-
gives will be ably met?

Mr. SBpeaker: Shri Banerjee will
realise that we are discussing.......

Shri §. M, Banerjee:.... the con-
centration of Chinese troops,

Mr, Speaker: That is not the sub-
ject. The subject is “intrusion into
Sikkim” and not the concentration of
forces, wherever it be.
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Shri §. M. Banerjee: Sir, I would
not argue with you on that.

Mr. Speaker: 1 am putting it to
him so that he will realise my diffi-

culty.

Shri 8. M. Banerjee: In my humble
submission, there are two gquestions.
One is about linking by roads. Be-
cause that is disallowed, I suggest
that the Minister may throw some
light on it.

Mr. Speaker: He might be; but I do
not allow it.

Shri S. M. Banerjee: Have
gone back from those 150 yards?

Shri A. M, Thomas: They have
gone back from that place, Imme-
diately after hearing of the intrusion
we rushed to the area and we saw
these three men 150 yards inside our
territory. When our patrol went
there they disappeared.

Shrl P. K. Deo (Kalahandi): May
I know if the infiltration of Chinese
troops in Sikkim and further con-
centration in large numbers. ...

Mr. Speaker: Order, order, There is
50 much of noise that I cannot follow
the proceedings.

s_luim;ti Renu Chakravarbty: It is
mainly from the other side.
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Shri P, K, Deo: I wanted to know
if it is a fact that the inflltration of
the Chinese troops into Sikkim and
the large concentration of Pakistani
troops at Tetulia in Bast Pakistan are
not the forerunners of any pincer
movement of the Peking-Pindi clique
just to isolate Assam and attack this
strategic corridor that connects Indim
with Assam.

Mr. Speaker: Shri Kapur Singh.

8hri Kapur Singh (Ludhiana): 1
would like to know whether this

they
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somewhat unpleasant Chinese activity
and any other evidence that might be
available on the subject portend any
imminent interference in the present
statug of Sikkim and other Himalayan
States; if so, what steps are Govern-
ment taking in the matter?

390

Mr., Speaker: That could also be
a matter of opinion.

Shri A. M. Thomas: We are not
aware of the Chinesge intentions, as
you have correctly said, but all the
same we ure taking all precautions.

Shri Hari Vishnu Kamath:
Is it a fact that since the assassi-
nation of the Bhutanese Pre-
mier, Shri Jigme Dorji, some months
ago there has been not only a fairly
heavy military buildup in the Chumbi
Valley to which the hon. Minisfer re-
ferred in his own statement but also
the construction of supply bases and
fuel dumps on the ikkim-Tibet
border; if so, is the Government pre-
pared to reiterate the firm declaration
made by the late Prime Minister, Shri
Jawaherlal Nehru, thaf any aggreasion
against Sikkim—now that they have
come 21 miles or 15 miles inside
Sikkim—will be treated as aggression
against India and will be dealt with
as such and, if so, why have they
not already taken sterner action?

Bhri A. M, Thomas: We stand by
that declaration, I have already made
it clear that it is our responsibility
also.

Mr. Speaker: Does Government think
that it is necessary to reiterate that?

Shri A. M. Themas: I do not think
sp, because we stand by that.

Shri Harl Vishnu Kamath: Do they
stand by that or are they resiling
from it?

Mr. Speaker: They say that they
are standing by it; there is no need
to reiterate that.
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Shri Hem Barua (Gauhati): On a
previous occasion in one of her notes
China informed India that China
considers both Sikkim and Bhutan
as sovereign States and refuses to
acknowledge India's special relations
with either of these States. In that
context may I know whether this
armed intrusion of the Chinese into
Sikkim is a forewarning of an attack?
As my hon. colleage, Shri Kamath,
asked, may we know it from Shri
Nanda who is the second mman in com-
mand now whether Government are
prepared to tell us that any attack on
Bikkim will be considered as w=n
attack on India and that India is pre-
pared to undertake the necessary pre-
cautions?

Shri A, M. Thomas: I do not think
that there should be any doubt in
regard to this matter. In fact, it is
because it is our responsibility that
we have lodged this protest with the
Chinese Government.

Shri Hem Barua: Sir, my question
has not been replied to. I pointed to
a very significant fact namely, that
China refuses to ackmowledge our
special relations with Sikkim and
Bhutan. In the light of that......

Mr. Speaker: That is what China
has done. The Government has
stated its own position. China does
not admit it. What should the Gov-_
ernment do then?

Shrl Hem Barua: Therefore China
is not treating our protest note with
respect. It is going to throw it into
the waste paper basket so far as
Sikkim is concerned.
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Shri A. M. Thomas: I do not think
any answer is necessary to that ques-
tion,

Shri Harl Vishnu Kamath: God
forbid, I hope the NEFA debacle will
not be repeated elsewhere.

RE: MOTION FOR ADJOURNMENT
—comtd.

UNAUTHORISED LANDING OF TWO POR-
EIGNERS IN A PLANE AT MURUD

Shri Hathi.

Shri Nath Pal (Rajapur): Sir,
before you call Mr., Hathi, I want to
make a submission. Mr. Hathi has
given a statement which I have stu-
died. I thought it is my turn now.

Mr. Speaker:

Mr. Speaker: All -
listen to him,

right. 1 will

Bhri Nath Pal: May I make a sub-
mission that the statement which the
hon. Minister of Home Affairs has cir-
culated. ...

Mr. Speaker: I want to just.......

Shri Nath Pai: On the admissibility
of my motion?

Mr. Speaker: Yes,

Shri Nath Pai: Yes, Sir, I will do.
This is a totally unconvincing docu-
ment that has been circulated inas-
much as it does not add anything to
the knowledge we have on this Wal-
cott affair. May I submit to you,
Sir, that Mr. Philby is no other than
Mr., Walcott with whom the House, I
think, is slightly acquainted.

Mr, Speaker: Leaving aside the
statement that has been put on the



